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6. Water supply and source of drinking 

7* ?y*>e oi ownership,

8. ’AvjuhbiKty of electricity,

9. Number of married couples living in 
the household,

10, Whether household cultivates land,
I

11. N utnb'T and type rtf physical ly handi
capped persons in the household,

1 a. Sfcx and age of the handicapped
*  person*,

Particulars of head of household, 
nam*ly, age, sex, occupation, type 
of activity, whether SC/ST and re
ligion,

14. Type of fuel hf*in<? used bv house
hold,

tg. Type of transportation used,

16. Mode of transportation owned,

17. D vs the h mu'* hav* drainage,

18. DJfts the household own a transistor 
or radio,

19. Docs the household own a tractor,

20. Does the household use fertiliser,

21. Prevalance of disease,

22. Infrastructural facilities like bus stop, 
m-dical facilities, schools, markets, 
warehousing, post office and distance,

23. Number of bonded labour,

24. Whether h<*ad and workers in an 
establishment are SG/ST,

25. Whether attending scho>l, college,

26. Wh-th-r engaged in marginal work 
or w >-king for the mijor part of 
the yea’',

27. Whither seeking or available for 
work,

fl8. Total fertility of all e/er-m%rried 
wom-n,

29. Reasons for migration,

30. Caste wise enumeration, particularly 
for backward  classes,  Ds-notified 
tribes and Nomadic tribes,

31. Information about crafts and skill*,

32. Adoption of household form instead 
of Individual slip,

33. Pavm-nt of enhanced honbrarfitfgi 
to Cemus enumerators,

31,. Combining  of  Economic  Census 
with the Establishment Gensu* »t 
the time of Houselisting,

35. Adoption of universal questionnaire 
and sample questions instead of 
having a unified schedule through
out thr country for all characteris
tics,

36. Adoption  of Household sampling 
insirad o{ art a sampling in enumera
tion

37- \l»pcion of synmyms  or generic 
runiM  for  SC/SI’.

38 Tn*' C mference also recommended 
ddetion of question on ‘Nationality*.

'b> A*<11 nt all tab ilatmns will be gene
ra1 <" 1 f >- j nal areas separately. The 
C *n< is C vn nKsion has tried to give a rural 
bits 10 th'* iqBi Census bv introducing a 
qu'»ri >1 <»n oAM'Tship of house or house 
sitf* 1 a th * oH * of ♦ nuin*iation. It has 
als> m lu I *d  th** question on school 
atiendvir* .n ôd'T to assess the impact 
of th • ru<a1 ed»u 1*1011 pn)srramm'\ With 
thr tntioinction of question on cultivation, 
th‘ cr ri nmo activity in the rural setting 
will b̂ fully leflfctcd on a household basis 
m w 1! a; on In lividual basis. Rural 
un“rn >loym *nt will b“ reflected through the 
quotum on seeking or available for work. 
S*paaf* inf rrnation ab mt agricultural 
lab) 1 cm will also be collected.
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Loss in Scooters India

*1070. SHRI MANORWJVN MIA- 
KTA, Will m Mi ustcr of IN USTR  
be pieased to sUte:

ii whether  >v.rnm nt  ate  awne 
hat ih  S oitfts In hi 1* sii nvmg losie
 insccativt.lv f>  th  la t  three years 
and if so, facts .i id n xsma,

b) whether the value of its equity 
ihates has considerably d*clmcd and th 
investing puhhc art* techng insecure about 
"heir investments mad m this pi >jtct 
and

fc)  if so, full facts thereof and what 
effective steps arc contemplated bv t* >vei n- 
ment to pul this project on progressive 
lines and also to safeguard the interest 
of its share holdeis 

THE MINISTER. OF IN USTR 
(SHRI EOR E FERN N ES)  (a) 
Scooters India Limited incurred losses 
-during the last 3 years  The figures 
are:—

*975-76 

197-77 

1077-78

(Rs m lakhs) 

2̂7 63 

266 05 

. 357’18

The losses were mainly on account of 
low volume of production.

(b)   (c). The Company’s equity share 
of face value of Rs. 10 was generally 
quoted at a valyu* of Rs y Jt*> in 1978. 
Various steps haVe been taken to improve 
ih1* volume  of uroiuetion,  and  the 
C >mpany has touched its highest level of 
Production in the quartei  January — 
Nnreh 1970,  Th-re is also increasing 
consumer demand for the oroduct and a 

1̂   ,i*t The Pck-up in
ĵWfornunce of theComoany as a result 
, measures token is ejected
jo bp further stepped uo during 1979-80 
TaJm to viable operations of the oib* 
ranl* There has also been improvement 

investors as shown 
J Jm *  qwôatiajas of t*ie Stares 
m *** Company at  value of U. 750.

Allotment of Commercial Vehicle*

*1071. SHRI 3ARAT KAR: Will the 
Minister oi IN USTR be pleased to 
state:

(a) whether overnment have issued 
any guidelines to the manufacturers fat 
allotment of commercial vehilcles on 
priority basis and

(b) if so, the details regarding the 
policy of  > ernment m thi regard 

THE MINISTER OF IN USTR 
(SHRI EOR E FERNAN ES): (a) 
(b). There is no control on the distribution 
of commercial vehicles  Manufacturers 
have bn n giving due priority to require
ments of public transportation and move
ment of essential commodities Tht manu- 
factir ci s have b1 n advise d that the criteria 
for  p loritv allocation, in addition to 
priorities already given to State transport 
undertakings, public transportation, etc. 
may operate* in favoui of educated un
employed registered with local eraployr 
merit exchanges, applicants belonging to 
the rnmbois of scheduled castesschcduled 
tribes, cooperatives of transport operators 
and cooperatives of marketing and sales, 
nationalcomposite permit-holdrrs, appli
cants who have been directed by  the 
State Ti import Author 1 tv to replace their 
vehicles within a stipulated period and 
self-employe d ex-set vire men.

Representations from  students of 
Hindi  Training  Scheme, Ballard 

Estate, Bombay

10201. SHRI R. K MHL T: Will the 
Minister of HOME AFFAIRS be pleased 
to state*

(a) whether it is a fact that overn
ment have received representations on 
the 12th May and 22nd June, 1978 from 
the students of Hindi Training Scheme, 
Ballard Estate, Bombay with respect to 
their grievances

(b) if so, the nature of their grievances 
and demands and

(c) what action overnment have tacen 
in regard to demands in the said repre
sentations 

THE MINISTER OF STATE IN THE 
MINISTR OF HOME AFFAIRS AN 
IN THE MINISTR OF LAW, JUS
TICE  AN  COMPAN  AFFAIRS 
(SHRI S. . PATIL) : (a) es, Sir. A 
representation from the trainees of Hindi 
Typing and Hindi Stenography Centre, 
Hindi Teaching Scheme, Ballard Estate, 
Bombay had been received on 12-5-1978. 
The  trainees ttid* their another letter




